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9. Konark Wood Products, Kora-
put.

10. Sponge Iron (TISCO)

11. Nitro Glycerine.

12. Caustic Chlorine.

13, Hexachlore Cycle Penta-dine.
14. Maliec Anhydride.

15. Sugar/Industrial Alcohsi deri-
watives

16. Low Temperaiure
tion Plant, Talcher.

17. China Clay Washery & H. T.
Insulators.
18. Bharat Steel Castings.
19. Soda Ash & Amonium Chloride.
20. Fibre Glass Project.
21. Ferro Nickle Project.
22. Conveyor Belting.
23. Electrical Stamping.
24. Power Transformers.
25. Jule Twine Unit.
Joint Ventures (New):
26. Vanaspati Project, Bolangir.
27. Sulphuric Acid Plant, Kalma.

28. Bicycle Project (export orien-
1ed).

Ceo ;‘f)Onisa—

Public Sector (New):
29. HP. Cylinder Project.

In addition to the above projects,
State Government have Infrastructu-
ral Development Corporation, Film
Development Corporation, Cooperative
Spinning Mills and also schemes like
Power Subsidy and Loans against Elec-
tricity Duty, Sales Tax Loans, Invest-
ment Subsidy, Margin Money for Term
Loans etc for promoting development
of industries in the State of Orissa.

Besides, some of the major Central
sector industrial and mineral projects
included in the Sixth Five Year Plan
fo be located in the State of Orissa
are listed below:—

1. Rourkela Steel Plant (Silicon
‘Steel Project, Modernisation of Hot
Strxp Mill, Additional Naphtha re-

formmg plant, fertiliser plant diversi-
fication, cement plant, Modernisation
of Steel Plant, Captive power piant,
Coke Oven plant ete.

2. National Aluminium Corpora-
tion—Orissa Aluminium Complex.

3. Hindustan Zinc Ltd. Sargipalll
lead mines.

4. Orissa Sand Complex (Indian
Rare Earths Ltd.).

5. Heavy Water Project (Talcher).

6. Bharat Aluminjum Co. Ltd,
Gandhamardan Bauxite Mine,

7. Fertilizer Corporation of India,
Talcher Project.

8. Second New Steel Plant.

12.00 hrs.
RE: ADJOURNMENT MOTIONS

(Interruptions) **

MR. SPEAKER. Nothing shoulg go
on record without my permission. I
have not allowed so far anybody,

(Interruptions) **®

MR. SPEAKER: Prof. Dandavate,

PROF. MADHU DANDAVATE (Raja~
pur): You had assured the House that
the strike of the public secfor employ-
ees in Bangalore is a very serious one.
Today is the day of the strike. There-
fore, many members have given ad-
journment motions on this issue. We
would like this issue to be discussed.
Please let us know whether you would
allow us to discuss this issue.

MR. SPEAKER: No. When I am
satlisfied again, we will see. I have
allowed it twice.

PROF. MADHU DANDAVATE: Are-,
you not satisfied that it is urgent? /

/

e

MR. SPEAKER: Not yet...

(Interruptions) **

**not recorded
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.MR_- SEPEAKER: It is up to them.

SHRI ATAL BIHARI VAJPAYEE:
(New Delhi): The bank employees
have gone on strike. All the banks are
closed today. We have given notice of
adjournment motion.

MR. SPEAKER; I have not allowed.
It is not a question for adjournment
motion.

(Interruptions)

SHRI INDRAJIT GUPTA (Basirhat):
Thousands of public sector employees
are observing a one-day strike today in
support of the Bangalore workers. Ac-
cording to your suggestion, I had given
a calling attention notice as you had
suggested. You said, “Please give ano-
ther notice; I will consider it.”

MR. SPEAKER : I am getting the
facts again. It is still under considera-
tion.

SHRI INDRAJIT GUPTA: I have
given that notice today. What has
happened to it? I have not been infor-
med.

MR. SPEAKER: It is under considera-
tion. [ have not taken any decision
yet.

(Interruptions)

SHR] NIREN GHOSH (Dum Dum):
The uestion is that the entire public
sector employes are on strike. . . .

(Interruptions)

MR, SPEAKER: No. I have disal~
lowed that.

SHRI ATAL BIHARI VAJPAYEE:
You can direct the Government 1o
make a statement,

MR. SPEAKER: It is left to the
Government, not to me.

PROF. MADHU DANDAVATE: You
had agreed that it is an urgent issue
and the Gavernment should be able to
let the House know what exactly is
the mind of the Government.

(Interruptions)

1

’_5_6 .

MR. SPEAKER; Let them do it.

SHRI ATAL BIHARI VAJPAYEE:
You can direct the Government to
make a statement.

MR. SPEAKER: The Ministers are
there. I cannot force the Government
to make a statement,

(Interruptions)

SHRI ATAL BIHARI VAJPAYEE:
You can direct.

MR. SPEAKER; Nothing is going on
record without my permission.

(Interruptions)**

12.04 hrs.

[Prof. Madhu Dandavate and Some

other hon, Members the left the
House],




THT T (srawe)
SHRI A. NEELAOHITHADASAN
NADAR: **

MR. SPEAKER: Nothing is going on
record of what he says because I have
not allowed him,

Mr. Nadar, 1 can hear you very
patiently, You need not get excited.
It might give rise to blood pressure. I
will be rather constrained then. That
is what I gay. 1 am rather concerned
about it. I have been gathering infor-
mation. Without getting information
I cannot go and proceed on a subject.
I must get it. I am getting it. Your
call attention iz there. Mr. George
Fernandes has also given. Let me
satisfy myself. If there exists any
cause for that or not, there might be
only newspaper reporis..

SHRI A. NEELALOHITHADASAN
NADAR: It wag raised in the Kerala
Assembly. _
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‘MR, SPEAKER: I know, If you
come to that, that ig certainly a sub~
jeet to be handled by the State. And
there was a question on the floor of
the Keralag Assembly. The samie thing
applies to Mr, Rajnath’s point also.

Please sit down. When I am heating so
patiently, does it behave you to rise
like this? Please sit down. Why should
you do that?

s TWTRATT Wredt ;o aAe Y, I
T FOTRY |

MR. SPEAKER: I am coming to that.
Let meldo it.

(Interruptions)

MR. SPEAKER: I am coming fo that.

I Let me do it.

{Interruptions)

MR. SPEAKER: Government is
listening to them. I have already
brought it to the notice of the Govern-
ment.

SHRI ATAL BIHARI VAJPAYEE:
You can direct the Minister to make a
statement on the floor of the House,

MR. SPEAKER: Itls up to the
Minister. I cannot force him. Now,
Papers to be laid on the Table.

SR

**Not recorded.
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"SHRI ATAL BIHARI VAJPAYEE:
The striks is spreading. Today, the
banks are on strike.

MR. SPEAKER: You have made your .

point. They must be seeing it.

SHRI ATAL BIHARI VAJPAYEE:
Kindly guide us,
MR. SPEAKER: You have made your

point. Now let the Government come
forward.

(Interruptions)

MR. SPEAKER: I have allowed you
twice,

(Interruptions)

MR. SPEAKER: I cannot allow the
same subject daily, Nothing is going
on without my permission,

(Interruptions)

SHRI A NEELALOHITHADASAN
NADAR*

MR. SPEAKER: Only what I allow
will go on. What Mr Nadar says com-
pletely goes out. -

SHRI RATANSINH RAJDA (Bom-
bay South); Sir, if you permit me to
say, the entire public sector undertak-
ing is paralysed. It is a very serious
matter.

MR. SPRAKER: I know that.

SHR] RATANSINH RAJDA: You
ghould direct the Government to come
to the rescue, to make a statement....

MR. SPEAKER: Government is free
to make a statement.

st wre. qr. wey (Jw) : ghat
H 99 T I/ E @ A€ Wi A qA
AT W AT §, %A Tawe W
g wWits svm & W& 10 7
Paor g @ 1 g wEw R AR FTC
WEE ... (). .
quUw WETW : Ig § weT wAQwe

{wue)

P ledd  ago

rakhpur): The scientists of the = Bha~
bha Atomic Research Centre committed
Suicide. . (Interruptions), Such in-
cidents dre always taking place in our
research organisations. . (Interrup-
tions).

MR. SPEAKER: How can we luke up
in this House every murdesr that is
taking place? We have a population of
670 million.

SHRI HARIKESH BAHADUPR: This
is g very serious matter.

MR. SPEAKER: No, that is for the
State Government. The situation must
be handled by the State Government it~
self,

(Interruptions)

12.09 hrs,
PAFERS LAID ON THE TABLE

NOTIFICATIONS UNDER INDUSTRIES
(DEVELOPMENT AND REGULATION ACT,
1951, HALF-YEARLY REPORT FOR THE
PERIOD FROM 1-4-1979 To 30-9-79 or
Coir BoaRp REVIEWS ON AND ANNUAL
Rerorts oF ColR Boarn ror 1979-80.
HinpusTAN PHOTO FILMs MANUFACTUR-
G Co. Lrp. Qoracamunp For 1979-80,
Brarat Pumps anp Compressors Lap.
NaIni, ALLAHABAD For 1979-80. Burw
STanpARD Company Lrp. CALCUTTA FOR
1979-80 AND A STATEMENT FOR DELAY
CEMENT CoONTROL (REGULATION oOF
PropUCTION) ORDER, 1981 aAND REViEW
ON NATIONAL SMALL INDUSTRIEg C'OR-
PORATION Ltp.,, NEw DELmT For 1879-80.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): T beg o lay
on the Table:—

(1) A copy each of the following
Notifications (Hindi ang English v

.,

*Not recorded.



